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Sugar Factories In A.P.

1606. DR. YELAMANCHILI SIVAIT :
Will the Minister of FOOD be pleased to state

(a) how many applications seeking letters of
intent to locate sugar factories in Andhra Pradesh
are pending;

(b) since how long they are pending;

(c) how many of them are recommended by
the State Government; and

(d) what are the reasons for the abnormal
delay in clearing them ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (a) to (d) 97 applications have been
received, as on 31-12-1993, from Andhra
Pradesh through the Department of Industrial
Development for setting up of'new sugar

factories in that State. Out of these, 71 appli-
cations were recommended by the State
Government. All applications have been
Scrutinised by the Screening Committee in the
Ministry of Food. After examination, xeco-
mmendations of the Ministry of Food have
been sent to the Ministry of Industry where these
have been considered by the Licensing
Committee. The letters of intent would be
issued by the Ministry of Industry.
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Increase in Prices of Foodgrains

1608. SHRI TINDIVANAM G. VENKA-
TRAMAN : Will the Minister of FOOD be
pleased to state :

(a) whether the prices of food grains hiked in
the wake of Budget would be reconsidered and
brought to normal;

(b) What steps the Minister is conitempla-ting to
bring downc this spiralling foodgrains prices;

(c) what is the reason for this price hike of
food grains;

(d)whether the Minister is aware of the
election promises that prices will be rolled
down to that of 1987; and

(e) if so, what stringent 'measures the food
Minister intends to "like To reduce (he hike
prices of food grains ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI KALP NATH
RAIJ) : (a) to (c) TO partielly absorb the increase in
the procurement prices of wheat and paddy paid to
farmers during 1993-94 and consequential
increase in their pYoetfrement Cost, the
Central Issuc Prices (ex-FCl goHown) of wheat
and rice issueid to'the States/Union Territories by
Food Corporation of India from the central pool for
the public distribation



